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NATIONAL COMPANY LAW TRIB NAL

MU ENCH ,MUMBAIMBAI B

ORDER

At request of the Parties'

C.S.P. No. Ios8i (MAH)/2017

SHRI M,K. SHRAWAT
MEMBER (J)Present

list this matter on 1 1 2018

CORAM

SHRI V. NALLASENAPAT1IY

NAME oFTHE PARIIES: M/s Almsh DiaexFrt Ltd
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V. NALLASENAPATHY
Member (Technrcal)

M
M

. K. SHRAWAT
ember (ludicral)
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